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num ber of families likely to  be  benefited 
during 1982-83 is 37154, thus m aking a 
total of 71256 families so far.

(c) Special C entral assistance for
the Tribal areas which is administered 
by the Ministry of Hoiiac Affairs is 
available as an additive to on-going
schemes in Tribal areas. The Ministry
of Ho me Affairs has approved of a part 
o f the assistance provided to Orissa 
under this head being spent on 
E. R. R. P . schemcs.

(d) and (c) E. R. R. P. is a State
schemc for which separate provision 
exists in the State Plan. The State  
G overnm ent is implementing this p ro -
gram m e in conjunction with Ccntial
schemes raear;t for the  am etioruiion of 
the  economic conditions of special target 
groups. In view of this, the Ministry
of H om e Affairs have approved of the  
utilisation of Special Central assistance 
funds for this program m e to  help people 
in the  target groups to cross the poverty 
line.

Subsidy under IT D P and E R R ?  Schemes 
in Orissa

8143. SH RI GTRIDHAR GO- 
M A N G O  : Will the M inister of H O M E 
AFFAIRS be pleased to state :

(a) the subsidy provided to  bene-
ficiaries under Integrated Tribal D evelop-
m ent project schemcs and Economic 
Rehabilitation of Rural Poor Schcme;

(b) w hether both the scheni- s r.re 
S tate  G overnm ent schemes;

(e) if so, why there  is disjiarity in 
subsidy m ad ; by that S tato i i  two 
schemes to implement in the same a r .a s ;

(d) w hether it is also a fact that 
the IRD scheme provides 50 percent 
subsidy to the bencficiaries in the same 
area  under Centrally sponsored schemes; 
and

(e) if so, the reasons for not 
declaring both  the ITRP and ERRP as

Centrally sponsored schemes as the 
special C entral Assistance from  his 
M inistry  is being provided to  bo th  the 
schemcs therefor ?

T H E  M IN IS T E R  O F  STATE IN  
T H E  M tN IST R Y  O F  H O M E A FFA IR S 
(SHRI N IH A R  R A N JA N  LASKAR) :
(a) The ra te  of subsidy under In tegrated 
Tribal D evelopm ent Project schemes for 
tribals is 50% for individual benefit 
schemcs. U nder Econom ic R ehabilita-
tion of R ura l poo r schemc, the ra te  of 
subsidy fo r land-based schemes is 100% 
for animal husbandry schemcs 75% and 
for o ther incom e-generating schemes 
50%

(b) Both arc  State Plan Schemes 
of the  G o v ern m en t of Orissa.

(c) There is disparity  in the rates 
of subsidy under the two schcmes 
because in E R R P the eligible beneficiary 
family is one who has no income- 
yielding asset, the principal means of 
livelihood being wage-earning and whose 
annual income docs not exceed 
R s. 1200/-. In the ITDP scheme, a 
tribal who owns land up to  10 acres is 
selected as benefic iary in Orissa.

(d) U N D E R  IR D  scheme, subsidy 
is available a t the  rate  of 25% for the 
small farmers, 33 J%  for the marginal
farmers and 50% for the tribal benefi-
ciaries.

(e) Both the schemes are  State 
Plan schemcs supplemented through 
Special Central Assistance from this 
M inistry alongwith many other develop-
ment schemes. ITD P schemc covers 
alm ost ail the  sectors and is aimed at 
comprehensive developm ent of the area 
with focus on tribals. Hence, it has not 
been treated as a Centrally  sponsored 
scheme. E R R P .schem: is a State Plan 
scheme and is being implemented only 
in the State of Orissa. T hereby , it has 
a lso  no t been included as a Centrally 
sponsored scheme.

Bills Relating To Land Reform 
Measures Pending For 

President il Assent

8144. SH R I BRA JAM OHAN 
M O H A N TI : Will the Minister of H O M E 
AFFAIRS be pleased to  state :




